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HEARING
Crime 97/2020 SPS
Crime 239/2020 HPS
Crime 305/2020 HPS
Crime 363/2020 HPS
Crime 377/2020 HPS
Crl. Misc. 9/2017
Crl. Misc 47/2020
1P}CR 255/2018
- PCR 183/2020 (Nanjegowda V/s Muniraiu
10.PCR 184/2020 (Gee-lhi V/s Ramesh) "
11.PCR 185/2020 (Geetha V/s Ramesh)
12.PCR 186/2020 (Geetha V/s Ramesh)
13.0S 3872019
14.0S 210/2020
15.08S 214/2020
16.0S 286/2020 (Anjinappa V/s Kempanna)
17.CC 1227/2011
18.CC 216/2013
19.CC 1/2015

20.CC 256/2015
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CAUSE LIST OF THE COURT OF SRI GIRISHA.R.B., ADDL. CIVIL
JUDGE AND JMFC., HOSAKOTE FOR THE DAY 02.12.2020

MORNING SESSION AFTERNOON SESSION
EVIDENCE HEARING =
0S 259/2012
0S 307/2012 21. 0S 173/2019.

0S 197/2015 22. 0S 235/2018"

OS 295/2015 23. 0S5 93/2019
0S 297/2015 24, 0S271/2019

0S 125/2017 25. 0S 341/2019
26. OS 169/2020

27. 0S 267/2020
28. 0S 191/2008
29. 0S341/2011
30. 0S311/2012
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HEARING

7.  0S 287/2020

Vish
sfwznﬁijﬁﬁgi 31. OS 158/2006
8. Ex8/2020 32. 0OS 167/2006
G.M .Krishnamurthy Vs ARGUMENTS
Srikanta
9.  Crl.Misc 280/2020
Mukundappa Vs Tahasildar 98, Q5 22112001
10. Crl.Misc 257/2020
11. Cr 86/2020 NGPS JE MATIERS
12. Cr 107/2020 NGPS 34. CC 1396/2020
13. Cr 111/2020 NGPS
35. CC 2732/2020
14. OS 252/2020 36, CC 39332020
15. OS 258/2020 '
JC MATTERS DEDESS
16. Cr 63/2020 NGPS SiF. CrlMisexd0,/2020
38. Crl.Misc 105/2020
17. Cr 89/2020 TSPS 30, OS 22372050
18. Cr 121/2020 NGPS : /
: 40. 0S 243/2020

19. CC 496/2014
20. CC 358/2019
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Dated:- 01.12.2020 Addl. Civil Judge & JMFC.,
Hosakote
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